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Sir,

THE GA HATI HIG HCOURT AT GUWAHATI
HIGH COURT OF ASSA[1, NAGALAND, IVIIZORAI4 AND ARUNACHAT. PRADESH)

No.Hc.vrr-o1/2006l q(7 I t A

Smti. Jayashrcc Bora,
Joint Regrstrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Kaushik Hazarika,
District & Sessions Judgc,
Dhcma]i.

JL
Dated Guwahati, the /0Septemb cr, 2024.

Casual leave.

Your letter No. DDH|4347l2O24 drd.23.09.2024

wrth rcference to the abovc, I am dirccted to inform you that your prayer for
casuar reave on 30.09.2024 and 01,1o.2024, arong with station reave permission
from the evening of 2r.og.2o24 ti, the morning of 03.10.2024, has been granted. Thc
Chicf ludiciar Magrstratc, Dhemajr and in her abscnce, the ncxt senior most Judiciar officer
available at the station wourd rcmarn in charge of your court and offrcc during your absence.

Yours farthfully,

sd( -
]T. REGISTRAR (vrGILAN )

Memo NO. HC .VII -o1120 tq (12 tAdated , 3o- a?- z1

The Project Manager, Gauhati Hiqh Court

Copy to
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